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(ii)) Commercial Appendix to the

Appropriation Accounts of
the Defence Services for the
year 1950-51 and the Audit
Report  thereon.  [Placed in
Library. See No. IV  O.L
(96).] _

(Hi) Audit Report, Defence
Services, 1952.  [Placed in
Library. See No. IV O.L
(95).]

REPORT ON PUBLIC ADMINISTRATION BY
SHRI PAUL H. APPLEBY.

SHKI M. C. SHAH: Sir, I beg to lay on the
Table a copy of the Report of a Survey on
Public Administration in India by Shri Paul H.
Appleby. [Placed in Library. See No. IV. A.O.
(134).]

PROF. G. RANGA: What is it?

MRr. CHAIRMAN: The Appleby Report
on Public Administration.

ProF. G. RANGA: Sir, when do
we get an opportunity to see and
discuss the..............

MR. CHAIRMAN: Now he is laying it on
the Table of the House.

PROF. G. RANGA: Sir, it has already been
laid now. But when do we get an opportunity
of discussing the Appropriation Accounts of
the "Defence Services? That is one thing I
wanted to ask. Secondly, last year a request
was made by, I think, my hon. friend Shri C.
G. K. Reddy that an occasion should be found
to discuss the foreign policy of the
Government, a separate occasion and not in
connection with the President's Address or any
other such occasion. But so far there has been
no response from the Government. I would
like to suggest that in the coming session at
least an early occasion may be found next
time we meet, to discuss our foreifn policy.

SHRI B. GUPTA: May I suggest that an
opportunity should be given
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even in this session to discuss our foreign
policy in the Indian Parliament, because in
this particular juncture in the world, I think
we can make certain contributions to bringing
about peace especially since certain new
possibilities opened before all peace-loving
people.

MR. CHAIRMAN: Yes, Mr. Abid All.

ANNUAL REPORTS AND BUDGET
ESTIMATES OF THE EMPLOYEES' STATE
INSURANCE CORPORATION.

THE DEPUTY MINISTER ror LABOUR
(SHRI ABID ALI): Sir, 1 beg to lay on the
Table a copy each of the following papers as
required by section 36 of the Employees'
State Insurance Act, 1948: —

(i) Annual Report and Audited Accounts
of the Employees' State Insurance
Corporation for the year 1951-52.
[Placed in Library. See No. IV. O.7.
17).]

(ii) Revised Budget Estimates for the
year 1952-53 and Budget Estimates
for the year 1953-54 of the
Employees' State Insurance
Corporation. [Placed in Library.
See No. IV. 0.7. '20).]

GOVERNMENT ACTION ON ASSURANCES,
PROMISES AND UNDERTAKINGS GIVEN
DURING THE SESSIONS.

SHRI SATYA NARAYAN SINHA: Sir, I
beg to lay on the Table the following
statements showing the action taken by the
Government on various assurances, promises
and undertakings given during the sessions
shown against each: —

(i) Supplementary Statement
No. II. [See Appendix IV,
Annexure No. 202.]—First Session,
1952 of the Council of States.

Statement
[See  Appendix IT,

(ii) Supplementary
No. L



